NaTioNAL Consumer Dispures Repressar, Commission
GovernmeNnT OF InDIA

Tel: 011-24608800 “Upbhokta Nyay Bhawan”

FAX: 011-24651505 ‘F’ Block, General Pool Qffice Complex,
' I.N.A., New Delhi-110023.

No. Admn./Gen.9/NCDRC/2014-18 24" October, 2024

Bid Inviting for disposal of obsolete and Unserviceable Fixed Assets
' items

The National Consumer Disputes Redressal Commission invites bids for
disposal of obsolete and unserviceable fixed assets items on “As is Where is
Basis”. The details are as under:-

SI. No. | Item Qty.
1. Traffic Cone | 01
2. Sanitizer Machine 04

3. Fan Rod ' 03 -
4. | FanBase . B 02
5. Fan Cover (Jali) : 03
6. Water Dispenser ‘ 02
7. Plastic Stool 04
8. | Sanitizer Dispenser Machine with body 01

| temperature ' -
9. Paper Shredder Machine o 03
10. | Acrylic Table Top 04
11. Revolving Chair : 04
12. Oil Heater 01
13. Coat Stand 01
14. Air Purifier 04

The interested parties may inspect all the items at National Consumer
Disputes Redressal Commission, “Upbhokta Nyay Bhawan’, ‘F’ Block, GPO
Complex, INA, New Delhi — 110023 from 24.10.2024 to 28.10.24 between
10:00 Hrs. to 5:30 Hrs and may be contacted to Shri Pradip Majumdar, Section

- Officer, National Commission (9432252780).



After inspection of the items, a bid in a Sealed Cover may be submitted
- to Registrar, NCDRC, “Upbhokta Nyay Bhawan, ‘F’ Block, GPO Complex, INA,
- New Delhi” on or before 28.10.2024 in sealed Envelope superscribing the

Envelope “Bid inviting for disposal of obsolete unserviceable fixed assets
items”. |

- The terms & conditions of the bidding are attached herewith as
Annexure-l. | |

This ‘Bid’ is also available on our website ‘http://ncdrc.fnic.in.

Lo\)\NL,,
(lgbal Ahmed)
Joint Registrar



Annexure-I|

Terms and Conditions for Disposal obsolete of unserviceable Fixed Assets
items

1. The rate quoted by the Bidder will remain the same and will not be

- changed. -

2. The Bidder is advised to inspect all the items lying at the office of the
National Commission before quoting the Rate and it should be
mentioned in the bid that the rates are being quoted after making the
inspection of the items.

3. The rates should be quoted for all these items together and should be
‘duly signed by Bidder. .

4. The successful Bidder is required to take delivery of the items after

| vm'aking full payment within three days from the date of opening the bid.

5. Registrar, NCDRC reserves the right to refuse or accept any bid without

" assigning any reason thereof. | ‘

6. The bid should be addressed to the Registrar, National Consumer
Disputes Redressal Commission, “Upbhokta Nyay Bhawan, ‘F’ Block, GPO
Complex, INA, New Delhi-110023. : .

7. The bid in a sealed envelope marked with “Bid for obsolete &
unserviceable Fixed Assets items” be sent at the above address latest by

- 28.10.2024 upto 14:30 Hrs. The bid will be opened on 28.10.2024 at
1500 hrs. in the presence of bidders/authorized representatives of the
bidders in the chamber of the Joint Registrar, NCDRC at 2™ Floor,
“Upbhokta Nyay Bhawan’, ‘F’ Block, GPO Complex, INA, New Delhi —

110023.
M@E

(Igbal Ahmed)
Joint Registrar



